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THE MINISTER OI- STAJ’L IN THE 
MINISTRY OK WORKS AND HOUSING 
(SHRI I. K. GUJRAL' • (a) and (b). The 
information has been railed for and will be 
placrd on the Tabli of (he Ilousr when 
m  rived.

Stores and Workshop D ivision of 
Manipur P W.D.

f,6bb SHRI N. TOMBI SINGH Will the 
Minuter oi WORKS AND HOUSING be 
pleased to state *

(a) whether thr Gu\ < rnment of Manipur 
is examining (he issue ol making th r Stores 
and Workshop D u^ion of the Manipur, 
P W.D a specialised one m view of the highly 
trchnical character of the same , and

(b) if so when a decision is likely to be 
taken ’

THE MINISTER OF STATE IN T1IL 
MINISTRY OI' WORKS AND HOUSING 
(SHRT I. K. GUJRAL) : (a) T hr Stores and 
Workshop Division of the Manipur P.W D. is 
already a specialised Division under the 
charge of a qualified Mechanical Engineer

(b) Does not ause.

Irregularities io  Stores and Workshop 
Division of Manipur P.W.D.

6607. SHRI N. TOMBI SIN G H : Will 
the Minister of WORKS AND HOUSING 
be pleased to state

(a) whether the attention of Government 
of Manipur has been drawn to the fact that 
during the last few years serious irregularities 
occurred in Stores and Workshop Division of 
P.W.D. Manipur , and

(b,' whether these irregularities havr been 
adequately probed ?

THE MINISTER OF STATE IN THE 
MINISTRY OF WORKS AND HOUSING 
(SHRI I.*K. GUJRAL) : (a) Yes, Sir.

(b) These irregularities are being probed.
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Advanced Centre o f H aem atology for  
T reatm ent o f  Blood D iseases

6669. SHRIM ATI MUKUL BANERJEE : 
Will thr Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) whether thrre is any Advanced Centre 
of Haematology for the treatment of patients 
suffering from complicated blood diseases; 
and

(b) if  so, whether such Centre is appro­
priately equipped for (i) functioning as Refaral 
Centre lor receiving patients from far and 
outlying areas of the country, and (ii) impart­
ing necessary specialised training for the 
doctors of the country ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPADH-
YAYA) : (a) 7 he Department of Haemato-
logy and Nuclear Medicine o f Safdarjang
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Hospital is one of the advanced centres of 
Haematology for the treatment of patients 
suffering from complicated blood diseases.

(b) The Department is well equipped with 
facilities for clinical, lahoratoiy and nuclear 
haematology for comprehensive care of the 
hacmatological patients. This Department has 
a modern and sophisticated equipment system, 
including electronic instiumentation for diag­
nosis and treatment with radioactive isotopes.

The Department is at present engaged in 
imparting post-graduate training in Haemato­
logy to the doctors employed in Safdarjang 
Hospital only.

Other specialised hacmatological centres 
are at the School of Tropical Medicine, 
Calcutta, K.E.M. Hospital, Bombay, and the 
Christian Medical College, Vellore.

Setting np o f Research Laboratory by 
Indian O il Corporation

t>6/0. SHRI INDRAJl 1’ GUPTA: Will the 
Ministei of PETROLEUM  AND CHEM I­
CALS be pleased to state :

(a) whether the Indian Oil Corpoi ation 
has been permitted to set up its own Research 
Laboratory in the field of lubiioating o ils ;

(b) if so, the estimated expenditure o f the 
project ;

(c) whether the proposed research work 
could be done at less cost by the Indian Insti­
tute of Petroleum, Dchra Dun ; and

(d) if  so, the steps taken to avoid unneces­
sary duplication of research work by Indian
Oil Corporation and the Council of Scientific 
and Industrial Research ?

THE M INISTER OF PETROLEUM AND 
CHEMICALS (SHRI P. C. SETHI) : (a) to
(d). All the aspects connected with the pro­
posal of the Indian Oil Corporation to set up 
its Research and Development Centre, includ­
ing the respective spheres ol functions and 
responsibilities of the Indian Institute of 
Petroleum, Dehra Dun, and the proposed 
Research Centre of the Indian Oil Corporation, 
are under consideration, and no final decision 
has been taken.

Price o f  Im ported R ostam  Crude O il

6671. SHRI MUK.HTIAR SINGH 
MALIK s Will the Minister of PETROLEUM 
AND CHEMICALS be pleased to state the 
price at which Rostam crude has been 
imported during the last three ycais, year-wise, 
from Iran for the Cochin Refinery i

THE M INISTER OF PETROLEUM AND 
CHEMICALS (SHRI P. C. SETHI) : I t is 
not in the commerical interest of Hydrocarbons 
India Private Limited to disclose the price of 
Rostam Crude. Only two cargoes were im­
ported of Rostam Crude in India. The price 
was comparable with other crude prices.

Setting up o f Am m onia Factory by Iran 
in  India under Joint Venture

6(>7i. SHRI M U KHTIAR SINGH 
MALIK : Will the Minister of PETROLEUM  
AND CHEMICALS be pleased to state :

(a) whether an offi< ial delegation from 
Tehran lecently visited India ;

(b) if  so, whethei that delegation has had 
talks with Government of India for Joint 
ventui e for the production of ammonia in this 
countiy ; and

(c) if so, the result achieved i

TH E M INISTER OF PETROLEUM 
AND CHEMICALS (SHRI P. C. S E T H I):
(a) No, Sir.

(b) and (c). I>o no arise.

Request for Loan from  Central Govern-
m ent by Mousing Corporation o f India  

(Private) Ltd.

(>67 J. SHRI M A LLIK A R JU N : Will the 
Ministei of W ORKS AND HOUSING be 
pleased to state :

(a) whether the Managing Director of the 
Housing Corporation of India (Private) Ltd. 
located in Himayatnagat in Andhra Piadesh 
has recently shifted his headquarteis to Delhi 
and approached the Central Government for a 
loan ofRs. 2 crores ; and

(b) if  so, the reaction of Government there­
to ?




